FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF NAVIGATOR DEVELOPERS PRIVATE
LIMITED
RELEVANT PARTICULARS
1. | Name of corporate debtor Navigator Developers Private Limited

2. | Date of incorporation of corporate debtor | September 10, 2007

3. | Authority under which corporate debtor is | Registrar of Companies, Chennai
incorporated / registered
4. | Corporate Identity No. / Limited Liability | U70101TN2007PTC064676
Identification No. of corporate debtor
5. | Address of the registered office and | C-98, SIPCOT Industrial Complex, Harbour
principal office (if any) of corporate debtor | Express Road, Tuticorin, Thoothukudi Tamil Nadu

- 628008
6. | Insolvency commencement date in respect | Date of the Order: March 31, 2023
of corporate debtor Order received by the IRP on: April 3, 2023

7. | Estimated date of closure of insolvency | September 26, 2023
resolution process
8. | Name and registration number of the | Prakul Thadi

insolvency professional acting as interim | IBBI/IPA-002/IP-N01149/2021-2022/13806
resolution professional
9. | Address and e-mail of the interim | Address: Flat No. 1405, J Block, Rainbow Vistas,
resolution professional, as registered with | Green Hills Road, Moosapet, Hyderabad,
the Board Telangana - 500018

Email: prakulthadi@hotmail.com

10. | Address and e-mail to be wused for | Address: D.No. 470/12, HIG-1, Block-5, APHB,
correspondence with the interim resolution | Baghlingampally, New Nallakunta, Hyderabad -
professional 500044

Email: cirp.navigatordevelopers@gmail.com

11. | Last date for submission of claims April 17,2023

12. | Classes of creditors, if any, under clause (b) | Not applicable (as per the information available
of sub-section (6A) of section 21, | withthe IRP)

ascertained by the interim resolution
professional

13. | Names of [Insolvency Professionals | Not applicable (as per the information available
identified to act as  Authorised | with the IRP)

Representative of creditors in a class (Three
names for each class)

14. (a) Relevant Forms and (a) Web link:

https://pandk.in/ibc-pk/
https://ibbi.gov.in/en/home/downloads

(b) Details of authorized
representatives are available at:
(b) Not Applicable

Notice is hereby given that the National Company Law Tribunal, Chennai Bench has ordered the
commencement of a corporate insolvency resolution process of Navigator Developers Private Limited on
March 31, 2023 (Copy of order was communicated to the IRP and uploaded on the website of NCLT on
April 3,2023)

The creditors of Navigator Developers Private Limited are hereby called upon to submit their claims with
proof on or before April 17, 2023, to the interim resolution professional at the address mentioned against
entry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other creditors
may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Sd/-
Date: 05-04-2023 Prakul Thadi
Place: Hyderabad Interim Resolution Professional

Reg. No.: IBBI/IPA-002/IP-N01149/2021-2022/13806
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NIA joins probe

into Elathur train

arson attack case

3-member team will inspect crime spot;
ADGP says suspect’s info is being collected

EXPRESS NEWS SERVICE

@ Kozhikode/Lucknow

THE Natlonal Investlgatlon
Agency (NIA) has joined the
probe into the Elathur train ar-
son attack case, which is also
exploring the possibility of a
terror angle. On Tuesday, a
three-member team of the NIA
inspected the D1 and D2 com-
partments of the Alappuzha-
Kannur Express train, where
the attack took place, and is ex-
pected to visit the crime spot at
Elathur soon. The
Anti-Terrorism
Squad (ATS) at the
national level is also
investigating the de-

Q

suspected to be the accused,”
he said.

While there are unverified
reports about the suspect’s ar-
rest in Kannur, two officers of
the Railway Police Force (RPF)
reached Noida and Ghaziabad,
on Tuesday, in search of the
suspect. Earlier in the day,
sources had claimed that a per-
son suspected to be the prime
accused was taken into custody
by the Ghaziabad wing of UP
ATS but later in the day, UP
ATS chief Naveen Arora de-

nied it.
According to a
source, suspect

Shahrukh Saifi has
addresses in both No-

tails of the suspectin  Jheinvestigation ;4. .14 Haryana.
. . has just begun and .
Noida. However, it 1S j4'ic at a prelimi Adding to the sus-
preliminary

yet to be declared a |gyel, Thepoliceare PeNse, there are re-
terror act. gathering maximum  Ports that the suspect

The search for the informationabout had reached Kerala
suspect in the case in  Shahrukh Saifi,who  only recently. Howev-
which three people issuspectedtobe er, the probe agencies
lost their lives and the accused. are focusing on his
nine others suffered  apgppjthkumar ~ Packground to ascer-

burn injuries is being
conducted by an 18-

member special investigation
team comprising Railway and
the state police.

ADGP Ajith Kumar, who is
overseeing the investigation,
stated that multiple teams have
been formed to locate the ac-
cused, but the investigation is
still in its early stages. “The in-
vestigation has just begun and
it is at a preliminary level. Fur-
ther information can only be
provided as the investigation
progresses. The police are gath-
ering maximum information
about Shahrukh Saifi, who is

EXPRESS READ

tain his motive.

A high-level meet-
ing of senior officials of the
government, RPF, and Kerala
Police was held in Kannur on
Tuesday to review the progress
of the investigation. The team
also inspected the crime spot at
Elathur. RPF Southern Zone IG
M Eswara Rao inspected the
coaches of the train and sug-
gested the installation of addi-
tional CCTV cameras for secu-
rity purposes. The Railways
has demanded the release of
the seized coaches after all fo-
rensic tests have been
completed.

23-year-old man assaults transwoman in K’giri

Krishnagiri: A 23- year-old man was arrested for assaulting a trans
woman near Uthangarai on Monday. According to police, S Santhosh of
Singarapettai allegedly hit a 10-year-old girl with a stone, who is the
niece of transgender woman M Reena (23) of Singarapettai on Sunday
evening. When Reena questioned Santhosh, he assaulted and abused
Reena. Based on Reena’s complaint, Santhosh and his mother(45)

were booked under the Transgenders Persons Act, 2019.

ENS

Govt school headmistress transferred over charges of casteism

them. She advised students
from other communities not to
mingle with the dalit students.
Last week, some parents
took up the issue with
her. She admitted some
problems on her part
but refused to apolo-
gise for her action. We
video recorded the con-
arrived without uniform. versation and lodged a
Further, she started toseparate complaint to education
dalit students from others and department.”
used filthy language against According to state secretary
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it of Te

SARAVANAN MP @Tlruppur shmi is a disciplinarian and
took charge a year ago. Initially,
we were happy that she was
strict. Over a period of
time, we found out that
she was harsh only on
dalit students. She en-
forced new rules and
collected fine of %10

from Dalit students who

THE headmlstress of a govern-
ment school at Theetham-
palayam in Vellakoil was trans-
ferred on Wednesday following
complaints from parents that
she made casteist statements
against dalit students and im-
posed penalty if they failed to
wear uniform.More than 600
students study in the school.
Narrating their experience, a
parentsaid,” The HM Dhanalak-

58

{ for Empowerme!
®  Transgender

LA R

Cultural performance by members of the transgender community as part of
Telangana Trans Utsavam 2023 at Sundaraiah Vignaana Kendram in Hyderabad on Tuesday | viNAY MADAPU

of Dalit Liberation Movement
(DLF) S Karuppiah, few months
ago, a dalit boy studying in
class six was humiliated by the
headmistress and teachers in
front of students. Unable to
bear the humiliation, the boy
walked 2 kilometres to the Vel-
lakoil police station and lodged
a complaint. A constable came
to the school and resolved the
issue. Parents from dalit com-
munity are silent because dom-
inant caste members in the lo-

cality are supportive of the
teachers.”

When contacted, chief educa-
tion officer Thiruvalar Selvi
said she received complaints
against the HM on Monday, “On
Tuesday, the District Education
Officer held an inquiry. We
found preliminary evidence
against Dhanalakshmi. So, we
have transferred her from the
school. Department action will
be taken against her after we
receive the detailed report.”

Kovai locals chase away
sandalwood smugglers

EXPRESS NEWS SERVICE
@ Coimbatore

TIMELY action by residents of
Udayampalayam foiled a a bid
by a gang to cut down a sandal
tree in the locality in the wee
hours of Tuesday. The lo-
cals said they informed
night patrol team about
the gang but they failed
to turn up.

According to sourc-
es, around midnight, a
four-member gang tried
tp tried to cut down a
15-year-old sandal tree on a
land belonging to R Ganesan on
Kannabiran Mill road. Hearing
the sound of axe, residents in
the neighbouring apartment
contacted TNIE and the infor-
mation was immediately con-

veyed to police on night patrol
in the area.

But the people said police did
not turn up.

“Since police did not arrive,
some of us gathered courage to
prevent the smugglers. We

switched on torch lights and
raised alarm. As aresult,
the gang abandoned the
attempt to cut the tree

and escaped,” said a

resident who did not

want to be named.

On Tuesday morning,

TNIE took up the issue with
Police Commissioner V
Balakrishnan, following which
personnel from Peelamedu sta-
tion visited the locality at 11
am. They assured the locals to
register a case and conduct
investigation.

FORM A - PUBLIC ANNOUNCEMENT

65-yr-old reprimanded by

{Under Regulabion & of the Insolvency and Bamkrupicy Board of India (insohency
Resalution Process for Eurpurale Parsons) Regulatans, 2016]
FOR THE ATTEMTION OF THE CREDITORS OF SELVA DEVELOPERS PHnrME LIMITED

FORM A - PUBLIC AMHOUNGEMENT
{Undar Regulatsan & of the Insolwenty and Bankruptcy Board of India {Insoheancy
Rezaligion Pracess for Corporate Persons)
FOR THE ATTEMTION OF THE CREDITORS OF GROUSE PROMOTERS PRIVATE LINITED

egulatans, 201k

Wife for bOO Zing ends hfe RELEVANT PARTICULARS RELEVANT PARTICULARS
’ 1 | Name of corporate debior Selva Developers Private Limitad 1 | Mame of corporate dablors Grouse Promotars Private Limited
2 | Date of incorporation of corporate 30/08:2007 2 | Date of incorporation of corporata 0511/2007

debfor

debior

EXPRESS NEWS SERVICE @ Mayiladuthural s wdei

debtor is incorporatad / registered

Registrar of Companies- Chennai 3

Authority under which corporats
debfor is incorporated / repistered

Registrar of Companies- Channai

AN elderly man died by suicide in Maylladuthural 4
on Tuesday after being reprimanded by his wife

Corporate [dentity Mo. 7/ Limited
Liability Identification Mo. of
Corporate debtor

UT01 TN200FPTCOG4564 4

Liability Identification Mo. of
corporate deblor

Corporate ldentity No. ¢ Limited

U45200TN2007PTCO65282

for his drinking.

. Address of th ff
The deceased, A Subramanian (65), was run- ¥ | drssE 0S8 TeGleBIe e i

principal offica {if any) of corporate

No. 106J/88E, Millerpuram road, L
Palai Road, West Tuticarin,

Address of the registerad office and
principal offica (if any) of corporata

211B/3, North Block, Ganesh Nagar,
Palayamkotiai Road, West Tuticorin,

ning a tea stall near Arunmozhithevan Main debior Thoothukudi, Tamil Madu — 628008 debior Thoathukudi, Tamil Nadu — 628003
Road, and would drink frequently, according to & | Inzolvency commencement date in Date of pronouncement of order: & | Insolvency commencement date in Date of pronouncement of order:
li ’ q Y s respect ol corporate debtor 31/03/2023 ragpect of corporate debior 31/03/2023
police. , , Date of recaipt of order: D3/04/2023 Date of recaipt of order: 03/04/2023
On Tuesday, after being given an earful for re- 7 |Estimated data of chosure of 26/09/2023 7 | Estimated date of ciosure of 26/09/2023
turning home inebriated, Subramanian died by insahency resolution process insahvency resolution process
suicide at his house. His death was confirmed at 8 !*.Iam;EE and FE%fiﬁtrEl.liun Fué?'her of the IllugrE fﬂ%?:._%%'ﬁ{: ﬂiﬂlﬂgﬂ 8 Namt?re and iE%fiﬁtratiun qugtn_t]er of the HFE lﬂﬂ -’E%Tﬁ{? hpnﬁllcnl;aw
: . insohrency professional acting as - insohvency professional acting as -
the Maflladuthﬁlral Government ,Genera,l interim resolution profassional 2017-18/10745 interim resolution professional 2Z017-18/10745
Hospita A case as been I:eglstered in Mayi- 9 | Address and e-mail of the interim Addrass: - No. 184 Poonamalle 9 | Address and e-mail of the interim Addregs: - No. 184 Poonamalle
laduthurai Town Police Station under CrPC Sec- resolution professional, as registerad | High Road, 6-FF, Golden Enclave, rasolution professional, as registarad | High Road, 6-FF, Golden Enclave,
tion 174. with the Board 181 Floor, Kilpauk, Channai, with the Board 151 Foor, Kilpauk, Chenna,

. : .. . Tamil Nadu — 600010
(Assistance for overcoming suicidal thoughts is i

E-mail: - knpchennai@gmail.com

Tamil Nadu — 600070
E-mail: - knpchennai@gmail.com

available on the State’s health helpline 104 and 10! Address and e-mail to be used for

Sneha’s suicide prevention helpline 044-24640050) correspandence with the intarim
resolubion professional

Address: -

Tamil Madu — 603010

Wo. 184 Poonamalle 11
High Road, &-FF, Golden Enclave,
151 Floor, Kilpauk, Chanmai,

E-mail; - cirp.sela@gmail.com

rasolution professional

Address and e-mail to be used for
correspandence with the interim

Address: - No. 184 Poonamalle
High Ropad, &-FF, Golden Enclave,
151 Floor, Kilpauk, Ghannai,
Tamil Nadu — 603010

E-mail: cirp_grouse@gmail.com

Last date for submission of claims 170472023

11| Last date for submission of claims

17/04/2023

KERALA WATER AUTHORITY e-Tender Notice

Tender No : 01/2023-24/PHC/KNR

AMRUT- 2.0-Pipeline Extension, Providing Water Connection in various
Zomes of Rannur Corporation- Edakkad Zone, EMD . Rs. 500000, Tender
fee : Rs. 19518, Last Date for submitting Tender : 24-04-2023 03:00.pm,
Phone - 04972705902

Website : www.kwa.kerala.gov.in, www.etenders.kerala.gov.in

ﬁ?‘ﬁ COAL INDIA LIMITED
el (A Maharatna Company)

HINA-B-GL-6-8-2073-24 Superintending Engineer, PH Circle, Kannur

Punjab State Power Corporation Limited

 (Regd. Office: PSEB Head Office, The Mall, Patiala - 147001)
Corporate Identity Number : U40109PB2010SGC033813, Website : www.pspcl.in
Phone No. 01881-275289 E-mail: Se-hqg-ggsstp-ropar@pspcl.in

E-Tender Eng.No. 7394/P-3/EMP-12269 dated : 28.03.23

Dy. Chief Engineer / Headquarter (Procurement Cell-3) GGSSTP, Roopnagar
invites E-Tender ID No. 2023_POWER_100100_1 for Procurement of Clinker Grinder
Roller sets for bottom ash handling system of stage Il & Il units at GGSSTP Ropar
For detailed NIT & Tender Specification please refer to https://eproc.punjab.gov.in
from 31.03.23 / 03.00 PM onwards.

Note:- Corrigendum & addendum, if any will be published online at
https://eproc.punjab.gov.in
182/RTP-37/23-4/4/2023
16155/12/1524/2022/22755

soveanmest oe ramivaou PALLADAM MUNICIPALITY 7=

158" CFC 2022-2023
Short Tander Motice
Form of Contract : item rate (Teo Cover Systom)

1. Bids am mdied dor ihe wor "Bupply and Daedivery 3 Kes of Light Commancial Vebecle (LCV] 2.0 cum
capacity 8o Paladam Municipality™ [Twe o sysriem) andee the Schesa of - 185tk CPC 2032-3033° as

ﬂl:""ﬂil'."? Mhﬂ: ) -
51, Estmate Smded END Amnount |  Perkod of
Ho. Mame of Wiorks {F. in lakha) {Rts.) Campletian
Supply and Dabvary 9 Rk of
1 Commercisd ¥ehicks (LEY) 6570 BETOD 1 Manth
7.0 pum capacity b Paladam Municipakty

2. Thi Bid doesormenis wall Do aaadalk Fom 0704 3083, Tha  Ied dncurmrt o Ba chvrskesdo s e sk
hHpe Niniesbans gead bn 2l oo ol oost

3. B documenls an b doaanicaded up lo 300 PM on 10042023, Oeling submissan of Hnded will ofss B
aczeping

4 Aawiyint of o st M oy D o il ioe 1% ol P ES LM amioun|

5 Amy addional ¢ dadher delsi and condibnm relstsd In the leedee can B had bom =8 offcs of &a
Commissiorar, Falodam Menospality on el worki ng cSays o ng offeos o lrs.

£ mporian| datag

BE.04 0734E 11 GO AN
180430233t 100 PM

1, | Diabe ek s il P b i massding

l-' .n."ralq.prll I1nq| 'ﬁr-‘l;un I:I“'Iafﬁ-ﬁl'lwﬂ'l'rll
3. | Laex .-ﬂ'!'ﬂ'dl'ﬂ!'l:l'il.lti'lﬂ-l:-'ﬂhd documan W'U.'!UII-MJ 00 PM
£, | Dosdes prad teme ol opening of the Technecal Bid 1504302238330 PN
7. In Ihaayent ol epecibied dabs ior ssbmisson of bde i deciarss a hokdsy, bics wil ba receted 5rd opsnad on e

Tl wasr i Clay 0T e BTG Ve dnd wifilia
. Cther Dtz cors be ssenin e B Documends (GG Mo, P002000 EY Disted 30005 20
Commissionar, Palladam Municipaliby
Tiru pgur Dedrict

CHERy 2S  TEMDERSHI2S

e L e ]

argmen i o ip g e ge ey

UJWN LTD.

|8 Gowl of Lsterakbpand Erferprins)]

H.0. “UIJIWAL
Telephonas: 0135- 2763508, 2TE3IB08 Fax D135-27T63508

CiN Mo, U40101URZ001SGC025866 Webaitezwww.ujynlcom

Time Extension Notice-VII o

Mame of Work: Design, Engineering. Manufactunng, Supply,
Installation, Testing & commissioning of Stalor Core, Winding &
Re-insulation of Rolor Poles with Class F insulaticn of Unit # 1 of

Ramganga Powar Stalion, Kalagarh.

In referance 1o a-Tender No, 09/E E.(Gen )Kigr2022-23 invited by this
office It 8 to inform that time axlension nolice has been uploaded on
e-procuremant portal, Plaase quote your bids accordingly. For further
datalls kindly log on to http:lluktenders.gov.in. All other terms &
conditions of tender shall ramain unchanged
1. Lasi Data/Time for recelpt of bid in the portal 21-04-2023

upto 18:00 Hrs.
2. Last date of submission of hard copy of original documanis
24-04-2023 up 1o 16:00 Hrs

3. Date of opening of bid on the website 27-04-2023 at 11.00 Hrs

Executive Engineer(Generation)
“AVOID WASTEFUL USE OF ELECTRICITY™

R Mo 08

.newindianexpress. cm'

", Maharani Bagh, GMS Road, Dehradun-248008&

“All the tendears issued by CIL and
its Subsidiarias for procuremsani of
Goods, Works and Services ars

available on website of Coal Arasattu V|Ia| Kodiyoor
India Ltd www.coalindia.in / i ’ 7
respective Subsidiary Company, Kuzhicode Post -619 176,
CIL e-praocurement portal Kanyakumari District,

hittps:licoalindiatenders.nic.in
and Cenfral Procurement Pordal

htttps://eprocure.gov.in. In as REJIKUMAR ANTONY.
addition, procurement is also donsa RAJEE

through GeM portal
https://gem.gov.in”

Thuckalay, 04-04-2023

shall henceforth be known

11 P :
W 12 Ellass-es |;}f ﬂfreditbnrs. if anyhﬂndﬁr

clause (b) of sub-section (6A) o
|, RAJEE, S/0.Antony (Date section 21, ascertained by the

of Birth 10-08-1971) Re-
siding at Door No0:23-91,

PUBLIC ANMMNMOUNCEMENT

uncexRegulti o he ushency an ey hoaet o ndia sy Resition Frocess e rpaeme Fersans egubians, 17F|
FOR THE ATTENTION OF THE CREDITORS OF
NAVIGATOR DEVELOPERS PRIVATE LIMITED

RELEVANT PARTICULARS
MAVIGATOR DEVELOPERS PRIVATE LIMITED
Saplemiber 10, 2007

Fiagestrar of Companies, Chennal

Hame of coeporate dekdor
Dale of Incorparation of Corporale Debior
Authonity under which coporale dettor |8
incorporaied | registerad

Comporaba  ldentity Moo | Lmded  Lishiity
Idantification Mo, of conporate debios

3

L

Um0 TH 2007 FTCOBERTE

Address | C-D8, SIPCOT indusiial Complax,
Harbows Express Fioad, Ticorn, Thaathukudi
Tamil Nadu-628008

Isohvency commancemend daba in mapect of| Dat of the Order : March 31, 2023

Corporate Dublor e roceved by Bw IAF on : Ap 3, 2053
E:Iunnlni [Iuln ol clousn o nschancy

risohilion process i
Hnme & HRoglstmbon Moo of the nichancy| Prakd Thadl

Pralsascnal  Acling af Inleren  FRosokce] IEE1TPA-DO0TP- MO 1462001 - 20021 3608
proheasianal

Addiess ol i Fegistered otlce and Principal
affice §il any) of Coponbe Debico

=

o I -1

Addross . Fal Mo, 1408, J Blck, Rainbow
Agdraas and a-mail o the imoim rokokicn] Valns, Geesn Hils Road, Moosaps, Hydeabhad
profeanional, o rgalansd sl the Basn Talarggna-S00 (M8,

Emml ; gEnbudindaohotmall pom

Addross 0, Mo 470012, HIG-1, Blodk-5 APHE,
Mekdreas & a-mal b be used lor corpapondence| Baghlingamgall, Mew Mallskunis, Hyderatad

=

with tho Inioren reaolulion profossional GO0 (a4
Emal : cirp nmigminmdsedo parsEgmal com
{1 |Lasi dals ke submission of daims April 17, 30E)

Classos of croditors, i ony, under cluss (&) of

Ml Bppicable
12 |sub-seckon (BA) of sechion 21, ascodlained by |
™ Inln‘rn Hm:ululmu Fn:ﬁtrmunul I:-ﬂ-'-w s R W B IHF.J_

I'-Iﬁrn:ﬂ ul'lnnﬂlmﬁ F'ralunnmlﬁ d-uﬂll‘lﬂdb:
13 |&ct a8 Aulhorised Represanialive of credisrns in
& laas [Thres names fof each class)

|a) Fateiari Forms and

Mol appicable
(5 per the infomalion avalable with the IRF)

{ia] e K - hips ipandb insbe-pi
{4 |{b) Detais of Aulhorized Representstives ars|  hoEpa:Abblgovinienhomeidoewninads
avallabla at: i) Mot Appicable

Motice is heseby gen that the Mational Company Law Tribunal, Chennal Banch has ordeeed the
commencement of & corporale insclvency resolution process of Mawigator Developers
Private Limited on March 31, 2023 {Copy of ordar was communicated to the IRP and upkaded
on the wobsite of MCLT on Apeil 3, 2023)

Thea cradilars of Mavigator Developers Private Limited am heroby caled upon (o submit
their claims wish proal on of balore April 17, 2023, %o the inberm resplution prolessional af e address
mentiomed agains entry Na, 10,

The financisl ereditorg shall submil their daims with proad by elecionic mesns onlg. Al other credilon
may submit the claims with prood in pergon, by post of by eleciionic meaans.

Submizsion of lakse or miskeading proots of daim shall stiract penaiies,

sdi-

Prakul Thadi

Interim Aesolution Professional,

Reqg. Mo IBBI IPA-002/IP-NOT4%/2021-2022 138086

Dafe : 06.04.2023
Place : Hyderahad

Mot &pplicable
[Ag per information avaitable with

AP

intarim resalution professional

12| Classes of creditors, if any, under
clausa (b) of sub-section (6A) of
section 21, ascertained by tha
inferim resalution prolassional

Mot Applicable : :
EEE per information avaitable with
)

13| Narnes of Inbﬂlhuntﬁ' Professionals
identified to act as Authorised
Representative of creditors in a class

Mot Applicable
g {Jer information avaikaie with

a.

13| Narnes of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

Not Applicable
g {JE[ information available with

Web fink: - htips:./fibbi.gov.in/

14} (a) Belevant Forms and
an/horne/downloads

(b Dotails of authgrizad
representatives are available at; NA

Web fink: - hitps.fibbi.gov.in/

14| (a) Relevant Forms and
‘!J an/horme/downloads

(b} Details of authorizad
representativas are available at; NA

Matice is hambry goven that the National Campany Law Tribunal, Chennai Bench has crdered
the commencement of A corporats inspheancy resofution process of the M/s Selva Developers
Private Limited on Manch 31, 2023 (Cogy af order was received an April 03, 2023)
The creditors of Mye Selva I:Ievalupam Privaie Limited are hereby called upon to suhmit theer
claims with prood on or before Apel 17, 2023, 10 the intenim esolution professional at the
addriss mentioned agairs enfry Mo 100
The tinancial cregdoss shall submit their clalms with roof by electronic means only, Al pher
crodetoes may submil b claims wilh proal in peson, Dy poetar by eleclromic means.
submission of taks2 or misleading proof of claem sha atiract penalties
Sd/~ Mr_ Anil Kumar Khicha
Inferim Resolution Prodessiomal of Selva Developers Private Limited
IBRLAPA-D0IP-POD4222017-1610745
AFA valid upto 258h Oetober 2023

Date: 04042023
Place: Chenna

Matice is hanaby geeen that the Mational Company Law Tribwnal, Chennai Bench has ordered
the commengement af & conporate inaohency resclution process o4 the Mys Grouse Promoters
Private Limited on March 31, 2023 (Cogy of order was received an April 03, 2027)
The creditors of Ms Grouze Promoders Private Limited are herehy called upon to submit thesr
clmms with prood om or before April 17, 3023, to e inkerim resalption professional at the
adkdriess menkionesd agairstentny Mo 10
The financlal credaoes shall submin their clalms with proof by electronic mesns anly, 811 other
cridEors may submi the claims wilh proal in persom, Iy peelor by electronic means.
Subrmission of fate2 or migleading proof of clem shal atiract penalfies
Sd- Mr. Anil Kumar Khicha
Interim Re=olution Projessiomal of Gromse Promotare Private Limited
IBRLAPA-0G1 IP-POO42 2201 T-18110745
AFA valld upto 25th Oetoher 2023

Diale; 0400472023
Place: Chennal

FORM A - PUBLIC ANNOUMCEMENT
{Under Regulation & of the Inzolvency and Eankrupﬂ:a Board of Inda {insoheancy
Resalution Pracess for Carporate Parsons) Regulatans, 201E6)
FOR THE ATTENTION OF THE CREDITORS OF SHAFT DEVELOPERS PRIVATE LIMITED

FORM A - PUBLIC ANHOUNCEMENT
{Under Regulatsan & of the Insolvency and Bankrupicy Board of India {Insoheency
Resalufion Pracess for Corparate Fersons) Regulations, 2016}
FOR THE ATTENTION OF THE CREDITORS OF VENUE DEVELOPERS PRIVATE LIMITED

RELEVANT PARTICULARS

RELEVANT PARTICULARS

1 | Name of corporate debfor Shaft Developers Private Limited

1 | Name of corporate debtar Venue Developers Private Limited

2 | Date of incorporation of corporata 11/ 092007
debior

2 | Date of incorporation of corporate 291072007
debior

3 | Authority under which corporate

Registrar of Companies- Chennai
debfor is incorporated / registered

3 | Authority under which corporate
debfor s incorporated / registered

Registrar of Companies- Channai

4 | Corporate |dentity Mo. ¢ Limited U710 TH2007PTCOE4685
Liability identification No. of

Corporate debtaor

4 | Corporate |dentity No. ¢ Limited U45200TN2007PTCO65212
Liability Identification No. of

corporate debtor

5 | Address of the ragistarad office and
Erigcipal office (if any) of corporate
ebtor

C-98, SIPCOT Industrial Complax,
Harbour Express Road, Tuticorin,
Tamil Nadu - 628008

5 | Address of the registerad office and | 211873, North Block, Ganesh Nagar
principal offica {if any) of corporate | Palayamkoffai Road, West Tulicorin,
ebtor Thoothukudi, Tamil Nadu — 628003

& | Inzolvency commencement date in Date of pronouncement of order: & | Inzolvency commencement date in Date of pronouncement of arder:
raspect of corporate debtor 1032023 respect of corporate debior 1032023
Data of recaipt of order: 037042023 Data of recaipt of order: 03/04/2023
7 | Estimated date of chosure of ZEMN2023 7 | Estimated date of chosure of 2EMS2023

insahency resolution process

insohancy resolution process

Mr. Anil Kumar Khicha
IBBLPA-001AP-PO042 2
2017-18/10745

& | Name and registration number of the
insolvency professional acting as
interim resolution professional

Mr. Anil Kumar Khicha
[BBLIPA-QO01 AP-PO0L2 2
2017-18M10745

& | Narme and registration number of the
insohvency professional acting as
interim resolution profassional

Addrass: - Mo. 184 Poonamalle
High Road, 6-FF, Gelden Enclave,
151 Floor, Kilpauk, Ghannas,
Tamil Nadu — 600010

E-mail: - knpchennai@gmail.com

% | Address and e-mail of the interim
rasolution professional, as registerad
with the Board

Addrazs: - No. 184 Poonamalle
High Road, &-FF, Golden Enclave,
151Floor, Kilpauk, Chennai,

Tamil Nadu — 600070

E-mail: -knpchennai@gmail.com

4 | Address and e-mail of the interim
ra_s.ulu.nenn professional, as registerad
with the Board

Address: - MNo. 184 Poonamalle
High Road, 6-FF, Golden Enclave,
151 Floor, Kilpauk, Chennai,
Tamil Nadu — 600010

E-mail; - cirp.shaft@gmail.com

10} Address and e-mail to be used for
correspondence with the interim
resolution professional

Address: - Nog. 184 Poonamalle
High Road, 6-FF. Golden Enclave,
15t Floor, Kilpauk, Chennal,

Tamil Nadu — 6000710
Email:cirp.venuedevelopersEgmail com

10{ Address and e-mail to be used for
correspondence with the interim
resolution professional

11| Last date for submission of claims 17042023

11| Last date for submission of claims 1770472023

12| Classes of creditors, if any, under
clawse (b of sub-section (6A) of
saction 21, ascertained by tha
inferim resolution professional

Mot Applicable
(As per information avaitabde with

RP)

12| Clzsses of creditors, if any, under
clause (b) of sub-section {6A) of
section 21, ascertained by the
interim rasolution profassional

fot Applicable
F#sﬁ per information avaitable with
)

13| Narnes of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

Mot Applicable
iz }JE[ information avaitable with

13| Narmes of Insolvency Professionals
identified to act as Authorised
Representative of creditors in a class

R0t Applicable
mg {JE‘[ information available with

14} (a) Belevant Forms and
(h) Details of authorized
representativas are available at; NA

Web fink: - htips:/ibbi.gov.in/
nnomertownins

14| {a) Relevant Forms and
th) Details of authorized
rapresentatives are available at; NA

Web link: -https:/ibbi.govin/
annomesdownioas

Meakics i hamby g u'E“"I that the National GCampany Law Tribunal, Cheanai Bench has ordered
the comm=ncement of a cnrl]nrsnp irsalvency realition pracess of the Mys Shaft Developers
Private Limited on March 31, 2023 (Lopy of order was recened on April 03, 2023)
The credilors of Mf's Shatt Developers Private Limitad are hereby called upan to subimit theer
claims Witk ErIIIIIII' om oF Betore April 17, 0023, 1o the Interim resolulion prafessional at the
addross mentioned againstentry No. 10
The tinancial credioes shall submif their claims with proof by electronic means anly, A1 pihes
cridators may subast the claims wilh proal in person, by postor by elacironic means.
auhmissie of Bake or misleadng prodf of Ciaem shas atiract penalbies
Sd- Mr. Anil Kumar Ehicha

Intzrim Resolution Professional of Shaft Developers Private Limited

Dale: 0404720723

Place: Chennal AFA valld upio 25th Deloher 2023

Meatics is heraty given that the Mational l]umuanlp Law Tribwnal, Chennai Bemch has codared
the commencement of 3 corposale mepdvency resalition process of the Mis Vense Developers
Private Limited on March 31, 2023 (Lopy of order was recsved on April 03, 2023)
The credioss of Mfs Venue ﬂa‘mlupari Private Limited ar= hereby called upon fo submit theer
clilms with proot of oF beore .ﬂ. il 17, H0F3, o the interim resolition peatessional ab fhe
address mentioned agairst enfry Mo, 10,
THE financial credeioss shall submig thelr I]HIII'I'I with £r|:||:|.' by’ electronic seuns anby. All oiher
cradilors may submil (he claims wilk proal in pérson, by postar by electraonic means
alimission of ke or misleading proaf of Cleem shal atiract penalties
Sd- Mr. Anil Kumar Khicha

Imterim Resolution Professional of Wenue Developars Private Limited
Dale: 040472023
Place: Chennal

AFA walidupio 25th Oetober 2023

IBELIPA-D01/1P-PODL22/201 T- 1810745

[BELAPA-001/1IP-PO0422/201 T- 1810745
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